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REVI SED@D
CCCccee
| TEM No. Mentioned (A) Court No. 2 SECTI ON | VB
A/'N MATTER
SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.14547/2001

(From the judgenent and order dated 02/08/ 2001 in CW 11288/2001

of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

PRATAP Petitioner (s)
VERSUS

STATE OF HARYANA & ANR Respondent (s)

(Wth prayer for interimrelief)

W TH S. L. P. (C) No.14686 of 2001.

Date : 31/08/ 2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S. P. BHARUCHA
HON BLE MR JUSTI CE Y. K. SABHARWAL
HON BLE MR JUSTI CE ASHCOK BHAN

Ramesh K. Haritash, Adv.
Surendra Kumar, Adv.

Goodwi I | | ndeevar, Adv.
Ashok K. Sadhukhan, Adv.

For Petitioner (s)

SSHF

For Respondent (s)

UPON bei ng nmentioned by the counsel the Court made the foll ow ng
ORDER

I ssue notice and tag with S.L.P. (C Nos.7527-7528 of
2001 and connected natters.

Status quo as of today shall be nmintained unti
further orders.

(T.1. Rajput) (Shel 'y Sengupt a)



Court Master Court Master



